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ORAL ANSWERS TO QUESTIONS
Berder Seaurity Feree

+
*l. Bhrimati Renoka Barkataki:
Skri D, N. Tiwary:
Bhri Linga Reddy:
8hri Bhree Narayan Das;
Shrl Basumatari:
Bhri Ravindra Varma;
Shri Harl Vishnu Kamath:
Shri Yashpal Singh:
8hri C., K. Bhattacharyya:

Will the Minister of Home Affairs
be pleased to state the progress made
#0 far im the creation of the Border
Security Foree?

The Deputy Minister in the Minis-
try of Home Affalrs (Shri L. N.
Mishra): The Border Securily Foree
is to be created largely by a re-
organisation and strengthening of the
armed police forces at present em-
ployed on the borders mostly by the
State Governments concerned. The
Director General of the Force, who
was appointed some time ago, has
spent the recent weeks touring the
border areas, acquiring first-hand
knowledge of conditions in those
areas, cnd discussing various details
with the State authorities. The Head-
quarters organisation is being rapidly
built up and is expected to be fully
staffed within a few days. A pro-
gramme for setting up the Sector and
Sub-Sector commands and for effect-
ing transfer of control over the border
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security forces to tHe Director Gene-
ral is under preparation, and it has
been decided to put the programme
into effect on an urgent basis,

Shrimati Renuka Barkataki: May I
know whether the Government of
India is satisfied with the response
received from the State Governments
to this proposal and how many States
have agreed to bear their share of the
expenditure?

Shri L. N, Mishra: Yes. The ex-
penditure s to be borne by us, and
it is a unanimous decision by all the
State Governments in g meeting held
some time in June.

Shrimatl Renuka Barkataki: May I
know whether it is a fact that some
of the border States Including Assam
objected to this proposal because they
did not want o force agdministered and
controlled by the Centre to be posted
on their borders; if so, whether there
is any proposal before the Govern-
ment to decentralise the administra-
tion of this Force?

Shri L. N. Mishra; No, Sir. As |
said carlier, it was & unanimous de-
cision, and no State Government has
any objection to it.

Shri D. N. Tiwary: May I know
how there will be co-ordination
between this Border Force and the
military personnel there?

Shri L. N. Mishra: For co-ordina-
tion. the Border Police will have a
co-ordination committee for every
sub-sector, which will be co-terminous
with the Statea. As I said ecarlier,
we have several sub-sectors. The
Chief Secretary of each State Gov-
ernment will be the Chairman; the
IGP will be a member: the local
commander will be s member; also,
the commander of the Border Force
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of that sub-sector will be a member
of the Co-ordination Committee.

8hri Linga Reddy: May I know how
the Border Force is going to be
recruited?

Shri L. N. Mishra: As I said earlier,
we are beginning with the existing
oorder police of the State Govern-
ments, and after that, we will have
some new recruitments also.

8Shri 8hree Narayan Das: May I
know whether the whole expenditure
will be borne by fthe Central Govern-
ment or shared by the State and Cen-
tral Governments, and if =0, in what
proportion?

Shri L. N, Mishra: It will be borne
100 per cent b¥ the Central Govern-
ment, as I said in reply to Shrimati
Barkataki.

Shri Basumatari: May I know
whether g proposal was submitted to
the Home Minister for creation of a
depopulated security belt along the
borders of Assam and East Bengal,
and if so, what iz the reaction of the
Government of India?

Shri L, N. Mishra; That is an
altopether different question.
Shri Harl Vishnu Kamath: Is it a

fact that the respective Stale border
police forees have by and large prov-
ed inefficient and ineffective in  this
regard, and with regard to the Cen-
tral Security Force, is there a propo-
sal before Government to co-ordinate
the activities and functions of the
Central Force with lhose of the armed
forces commaund through a special
liaison officer for the purpose?

Shrl L. N. Mishra: They have not
proved ineffective in any way. They
have done their job well, But the
question is to improve them, give
them better training, give them better
weapons, and improve them as far as
possible and make them as close to
the security forces of our neigh-
bours on the other side as possible.
So far as the question of
co-ordination is concerned, I have
said carlier that in every State
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we will have a co-ordination commit-
tee, but this will be independent of
the border police. It will not be
officered and commanded by police,

Shri Hari Vishnu Kamath: He has
not answered my question.

Mr. Speaker:
been answered.

Substantially, it has

Shrl Hari Vishnu Xamath: But
what did he say? He should be audi-
ble and we should follow his answer.

Mr. Speaker:
mittee is there.

Co-ordination com-

Shri Harl Vishnu Eamath: Appoint-
ed by whom?

Mr. Speaker: If he wants clarifica-
tion, I will give him another oppor-
tunity later on.
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Shri Indrafit Gupta:
proposal to introduce higher pay
scales and better service conditions
for all these border security forces
than those existing at present?

Shri L. N. Mishra: Comparatively
they would be getting better pay and
emoluments becapse the proposal, if
I remember rightly, is that they will
be brought on par with the salaries
paid to the CRP people which are
higher than the salaries paid to the
armed policemen of the state.

8hri P. C. Borooah: Despite the
growing need for sirong border
security arrengements wand clearing
the border areas of all subversive
elements the gteps taken in Azsam to
comb out the infiltrators are going
too slow and the preparation of a
national register has been put in cold
storape.  Have the Government en-
quircd into the difficulties that the
Assam Government are experiencing
and, if g0, what are the suggestions of
the Central Government?

The Minister of Home Affairs (Shri
Nanda); It is a very different ques-
tion and it can be asked in some
other context.

Mr. Speaker: It need not be an-
swerrd then, Shri Kamath might ask
for his clarification.

Shri Hari Vishnu Kamath: 1 am
afraid the word ‘command’ which 1
used has misled the Deputy Minlister. T

Is there any

Shri L. N. Mishra: There will be &
co-ordination committee in all the
states presided over by the Chief
Secretary of the State government
and the members will be the local
commander of the urmed forces, the
local commander of the border
police, the I.G.P. Such a committee
will be sct up in all the seven sub-
scelors.

Speeial Audit Ropert an Orism
Geverameat Transastions

+
*2. Shri Surendranath Dwivedy:
Bhri Harl Vishno Kamath:
SBhri J, B. 8, Blst:
Shrd 8. M. Banerjee;
Shri Kishen Pattnayak:
Shrl Ram Sewak Yadav:
Shri Madhu Limaye:
Shri Vidya Charan Shukis:
Shri P. K. Deo;
Will the Minister of Home Affalrs
be pleased to state:

(a) whether the attention of his
Ministry has beea drawn to the
Special Audit Report submitted to the
Orizsa Legislative Assembly on the
3rd September, 1865 in connection
with transaclions of business of the
Government of Orissa with the firms
connected  with  Sarvashri  Biju
Putnaik and Biren Mitra, ex-Chief-
Ministers of Orisss;

(b) whether Government have ini-
tiated any aclion in view of the
promise given to the House by the
Prime Minister on the 18th March,
1963; and

(e} whether this Audit Report cor-
roborates sny of the facts submitted
to Government by the C.BI. after
their preliminary enquiry?

meant the armed forces
Will there be a liaison officer between
the central security forces and the
armed forces command, not the com-
mand by the defence ministry. He
#aid that they would appoint a co-
ordination Committee. Who will
appoint the committee? Will it con-
sist of both the ministries or not?

Mr. Speaker: He can ask only for a
clarification.

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir.

(b) The Chief Minister, Orissa, has
requested the Cha.rman, Public Ac-
counts Committee, Orlssa, to expedile
the consideration of the Special Audit
Report, so that further appropriate
action can be taken.





